Copy forwarded for information and necessary action

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZART COURTS : DELHI

/1OTP/Ga2/PDI West/2023 Dated Delhi the _/f=/-23

‘The Judicial Officers concerned, West District, Tis Hazari courts, Delhi.

2. The Officer Incharge. Pool Car, Tis Hezari Courts, Delhi.

3. The PS to Ld Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi
for information.

4. Foruploading on LAYERS.

5. For uploading on centralized website through LAYERS.
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§roscamme in Compliane of ths judgment of the Hon'ble Supreme Court
13y 02 b Chul Appeat No. 9322 of 2022 [arsng aut of Special Leave Peion (©) No.
S2448 o 2018 e Gotar oo 1 rudesh State Road Transport Cor

for PO NACTS (Full Strengthy, Police Olﬁc!n. Nodal Prsans of nsurers, udgs ncharpe
Of Mediation Centres and Secretaries DLS s,

Respected Si: Madam,

High Count of Delhi. the Delhi Judicial Aclemy shall be
compliance of the judgment of the Hon'ble Supreme Caurt
Appeal No. 9322 of 2022 arising out of Special Leave Petition (C) No.
32448 of 2018] titled Gohar Mohammed v. Utar Pradesh Sure Road Transper Corporaion, for PO
UACTS (Ful Strengt Pl Dficers. Nodal ersons of Insurers, Judges In-<harge of Meciarion
Cantres and Secretaries DLSAS 2 i 0103505 0 . e
Xeademy Tom 400 pi 10530 pmmmugm.nu.x mode usiog CISCO WebEx Platform.

per the approval of How'ble

“The proposcd nomination list of Judicial offices for the aforesaid programne is enclosed a5
Annexure ‘A

1 s roquested that nominated Judicial Offcers posted in your disrict may kindly be
i lice.

In case an Officcr requires exemption from atending the programme, he'she may move te
application i adsance thrugh the concernd Ld. Princip Distict & Sessions udge. 1 the exempuio
peauired on urgent besis. an intimation 10 that effect may be sent to the Acaderny thiough el
followed by a formal application duly-forwarded by the concemed Ld. Principal Disrer & S
Judge. In case the nominated Judicial officer is transferred, the successor Judicial oficer shal o
nominated for the programme automaically.
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Proposed Nomination for

Training Programme in Compliance of CIVIL APPEAL NO.9322 OF 2022
arising out of Special Leave Petition (C) NO. 32448 OF 2018): Gohar
Mohammed vs Uttar Pradesh State Road Transport Corporation, decided on
15.12.2022 for PO MACTs (Full Strength), Police Officers, Nodal Persons of
Insurers, Judge In-charges of Mediation Centres and Sccretaries DLSAs

on

30" January, 31" January & 01* February, 2023

Name of Officer Present Posting No|  Phace of Posting
MACT
Dr. Kamini Lav POMACT 1] Cenral | THC
Mr. Al Kumer Garg POMACT South | Seket
M. Vijay Kr. Dahiya ADIMACT 1 {North-West| Rohini
Vi Vinod Yadav POMACT North | Rohint
5[ Mi. Tarun Sahvawat PO MACT Shahdera | KKD
6 | M. Jagdish Kumar POMACT 2| South-West| Dwarka
7 | Ms. Rekha POMACT 1| South-West| Dwarka
§ [ Mr. Rakesh Kumar-1V FOMACT 3| Wes | THC
9| Mr. Naveen Kr. Kashyap. FOMACT T | SoutEsst | _Saket
10 | Mr. Samar Vishal POMACT East | KKD
11 [Mr. Lovieen FOMACT 2| Cenral | THC
12| Ms. Ekia Gauba POMACT 1| Norh | Robini
POMACT & PO Zonal Vending -
13 | Ms. Jasjoet Kaur o e MCD) North-West| Rohini
13 | Mir_ Harvinder Singh PO MACT T] West | THC
15 | Mr. Harun Pratap POMACT 2 | North-Bast | _KKD
16 | Ms. Shefali Barala Tandon PO MACT NewDelhi | PHC
-CITARGE MEDIATION
17 | Mr. Sanjay Garg-I udge In-charge, Mediation Centre| | Cenval | THC
18 | Mr. Anil Kr.Sisodia udge In-charge, Mediation Centre| | North-West |~ Rohini
19 | M. Manish Gupta udge In-charge, Mediation Centre| | South-West| Dwarka
20 | Mr. Lalit Kumar udge In-charge, Mediation Centre South | Seket
21| Ms. Manjusha Wadhwa |Judge In-charge, Mediation Centre Est | KKD
22 | M. Sandecp Garg. udge In-charge, Mediation Centre| | New Delhi | PHC

SECRETARIES, DLSA




23 | Mr. Manish Jain Full Time Secretary, DLSA North-West| Rohini
24 | Ms. Saema Jamil Full Time Secretary, DLSA ast KKD
25 | Ms. Anuradha Prasad Full Time Secretary, DLSA South-West| Dwarka
26 | Mr. Pranat Kumar Joshi Full Time DLSA Shahdara | KKD
27 | Mr. Vinik Jain Full Ti retary, DLSA North-East | _KKD
28 | Ms. Rishika Srivast Full Ti DLSA |1 Cemwal | THC
29 | Ms. Isha Singh Full Time Secrotary, DLSA South-East | Saket
30 | MecHir hioth Full Time Secretary, DLSA North _|_Rohini

"Mr, Rishabh Kapoor Full Time Secretary, DLSA West THC
2 i Full Time Secretary, DLSA South | Saket
33 | Ms. Helly Fur Kaur Full Time Secretary, DLSA New Delhi | PHC




